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THE  MINISTER OF STATE  IN 
THE MINISTRY  OF  INDUSTRY 
(SHRI JAGDAMBI PRASAD YA- 
DAV):  (a) and (b).  Government
hag no information m  this regard. 
However enquiries made from  the 
State Government reveal that  the 
production in brick/foundry units m 
the Small Scale Sector is adversely 
affected due to scarcity  and  poor 
movement of coal and coke to units 
in Tamil Nadu. Scarcity  of  coal/ 
coke, is a much larger problem affect­
ing all the industries requiring them; 
foundries and brick kilns being  a 
small segment of the same. The Gov­
ernment are taking measures to im­
prove the supply of coal/coke all over 
the country including  Tamil  Nadu 
which should, inter-olta, help the fun- 
dry industries too.

Constitution of State Planning Boards

9398.  SHRI K S. VEERABHADRA 
PPA: Will the Minister of PLANN­
ING be pleased to state,

(a)  the details regarding the names 
of the States which have constituted 
the State Planning Boards;

Tb) the details regarding their com­
position and functions of each of these 
Boards; and

(c)  the details regarding the states- 
Planning Boards monitor the functions 
relating to the preparation of Five 
Year Plan which is being prepared in 
the Planning Departments of the State 
Governments?

THE MINISTER  OF STATE  IN 
THE MINISTRY OF  PLANNING 
(SHRI FAZLUR RAHMAN):  (a) to
(c). All the States have constituted 
an appropriate planning body at the 
State level. These are variously cal­
led State Planning  Boards/Commis- 
sons>/Advisory Committees

A statement showing the nomencla­
ture and composition of these planning 
bodies in different States is laid on 
the Table of the House. Their func­
tions are to formulate the broad ob­
jectives of the development plans for 
the States over different time pers­
pectives and to evolve regional  and 
sectoral strategies and prorities of 
development after an assessment of 
the natural, material and human re- 
souices of the State. They have also 
been entrusted with the task of con­
tinuous review and evaluation of plan 
programmes -

The Planning Departments of States 
usually function as the Secretariats of 
the State Planning Boards.
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Statement

Lift of Apex Planning Bodies at the State level.

SI. State Name of Apex Planning Composition
JJo, Body at the State level 4
I 2 3

Andhra Pradesh  .  State Planning Board  .  1. Chief Minister—Chan man

2. Finance Minister  Vice-Chairman,

3. Members—  Ex-Officio
Members, 5

Parttime  members 
(a non •officials)

4. Secretary to Govern-  Member-Sec- 
ment, Finance  and  retary. 
Planning  Depart­
ments—
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a.  Assam State Planning Board

3,  Bihar Do.

4.  Gujarat Do.

1. Chief Minister—Chairman.

2. Minister for
Planning—V ice-Chairman.

3. Members 
Non-Official 
(Part time)  4

4. Development
Commissioner— Member-Secretary.

1. Chief Minister—Chairman.
2. Planning  —Vice-Chairman. 
Minister.

3. Non-Official—Dy. Chairman.

Non-Officials 
Members
a Members (Full-time) 

Officials
a Members (Part-time)

1. Minister for 
Finanrc  &
Planning  —Chairman, 

a. Non-Official  -Vice-Chairman
(Part-time).

3. Non-Official—10 Members (Part-time)

4. Jt.Secretary/  Member-Secretat y. 
Deputy Secretary
Planning

5. Haryana Do.

6* Himachal Pradesh . Do.

1. Chief Minister

4. Principal
Secretary to Chief 
Minister.

—Chairman.
Dy. Chairman (Full 
7 imr  with  salary 
and privileges ad­
missible to a Minis­
ter of Cabinet rank). 
Members
Non-Official*—-  5
( Part-Time)
Official —  1
M.Ps.  —  3

(Part Time)
— Member-Secretary.

1. Chief Minister —  Chairman.

Finance Minister/ —DeputyChairman. 
Planning  Minister

Ministers of Cabinet 
Rank  (All)  Members
Officials 8— Members
Non-Officials  a— Member*
Secretary, Member-
Planning. Secretary.
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7  Jammu & Kashmir  State Planning Board

8  Kama taka Do

q.  Kerala Do

to. Madhya Pradesh Do

i  Chief Minister 
a  Mimstei of 
Agncullutc and 
Industrx s

3 Non-Officials 
Membm
4 Official
5  Planning 
Commissionci 
State Ooternmetit Ojfuial
6 Chief Score Ury— Men bcr

•—Chairman 
—Vice-Chan man

14—Members 
1— M< itibtr 
Mcmber- 
Secrctary

1  Chief Minister
2 finance Muustei-

—-Chan man 
-Y jet ( 1 an u

MaiUrsj Mitnbei <
Muustus
Stair Official 2
Non Officials 2
Speci il Mi mbers-
becretary Secictary
(Planning)

1  C hief Mmister—Chau man.

2  Non-Official—Vice-Chairman
Industry,  Power, 
Transport & Commu­
nications &  Adminis­
trative  Refoi ms

3 finance Mi- Member—Financial Re­
sources  and  I cono- 
mic Policies 
Member—Plan Coor­
dination  Monitoring 
and  Plan Implemen­
tation

mster

4  Additional 
Chief Secre­
tary to Govt 
mcharge  of 
Planning  &
Economic 
Affairs Depa­
rtment

5  Ex-Officio  Member—Science  &
Secy Plann-  Technology  Forest 
ing and  Fisheries

6. Non-Official  Member—-Natural Re­
sources and Mineral 
Development

7  Secretary  Member  Secretary-
Planning  Agriculture,  Statis­

tics, Data Bank and 
General  Administra­
tion, Plan Publicity, 
Social  Services, 
Manpower. Planning 
and  Evaluation.

1. Chief Minister—Chairman 
a  Planning Mims- —Vice Chairman 

ter
Members 

2— Members (Tull time) 
a— MemnerfFull time) 
i —Member (Part tone) 
M ember-Secretary.

3  Non-Officials

4. Officials
5  Officials
6 Official
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11 Maharashtra Sut- I1 Ian nine; & Deve*  1. Chief Minister Chairman, 
lopment Council.

2. Ministers  6—Members.

3. Non-officials  24—Members.

4. Officials  1—.Member.

5  Special Secy.  Member-Secretary. 
(Planning)

State* Planning Advisory  1. Chief Minister Chairman. 
Committee.

a. One M.L.A. 
to be nominat- Vice-Chairman, 
ed.

S- Mmbers

Non-Officials,  4 Members. 

Officials  r  3 Members.

4. Secretary 
Planning  Secretary.

13  Meghalaya State Planning Board 1. Chief. Min­
ister.

2. Minister, 
Planning.

3. M.L.As. 

Officials

Chairman.

Dy. Chan man.

Member

4. Tt. Secretary  Secretary to the Board, 
(Planning)

14  Nagaland Do. 1. Chief Minister  Chairman.

2. Official Members 4 Members

3. Deputy Secretary Ex-Officio Secretary.
Planning.

15  Orissa Do. 1. Chief Minister  Chairman.

Mmbers

2. Ministers  3

3. Member of
Parliament  1

4. Non-Officials

5. Officials

6. Secretary Pl­
anning Member-Secretary.
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x  2

16  Punjab State Planning Board

17  Rajasthan Do.

18  Tamil Nadu State Development Com­
mittee.

1. Chief Minister  Chairman.

2. Finance  and Vice-Chairman. 
Planning
Minister. Mmbers

3. Non-Officials  7 (Part  Time)

4. Officials  10

5. Secretary Pl­
anning  Member-Secretary.

1. Chief Minister Chairman.

а. Planning  Dy. Chairman.
Minister

3. Members of Mmbers 
Parliament &
MLA’s  a

4. Non-Officials  3

5. Officials  4

б. Special Secy. Member-Secretary. 
(Planning)

1. Chief Minister  Chairman.

a. State Officials Vice-Chairman.
Members

3. Officials  3

4. Non-Official

19  Tripura . State Planning Board

ao  Uttar Pradesh State Planning Com­
mission.

1. Chief Minister Chairman.

Members
8. Ministers  a

3. M.L.A-a  5

4. Non-Officials  3

5. Officials  3

1. Chief Minister Chairman.
(Ex-Officio)

9. Finance Minister Deputy Chairman.
(Ex-Officio)

Members
3. Minister  1
4. Non-Officials  5  (Including one

Part Time)
5. Officials
6. Secretary, Plann­
ing.
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8i. West Bengal State Planning Ad­
visory Board Com­
mittee.

Atomic Power Plant with USSR 
Assistance

9399.  SHRI CHITTA BASU: Will
the Minister of ATOMIC ENERGY be 
pleased to refer to the India Soviet 
joint communique issued in Delhi on 
the eve of the departure of the USSR 
Prime Minister for Moscow, wherein 
collaboration between the two coun­
tries on the peaceful uses of atomic 
energy was referred to, and state:

(a) whether  Government  have 
initiated negotiations with the USSR 
for a deal to set up a big Atomic 
Power Plant with Soviet aid; and

(b) if so,  the state at which the 
negotiations rest now?

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE AND IN 
THE DEPARTMENTS OF ATOMIC 
ENERGY, ELECTRONICS, SCIENCE 
AND TECHNOLOGY AND  SPACE 
(PROF. SHER SINGH): (a) The sug­
gestion made by the Chairman of the 
Council of Ministers of USSR during 
his last visit has been considered but 
it is felt that in the present conditions 
and having regard to the development 
of technology in the country it would 
not be feasible to have larger atomic 
power plants.

(b) Does not arise.

Task Force set up for  Indigenous 
Paper Production

9400. SHRI CHITTA BASU:  Will
the Minister of INDUSTRY be pleased 
to state;

(a)  whether it is a fact that the task 
force set up by Government estimated

1. Chief Minister
2. Minister-in- 
Chargc Develop­
ment and Plann­
ing Department.

3. Ministers
4. MPs 
Non-Officials

— Non-Officials
7. Officials
&

Cl)aii man  (Ex-Offi­
cio)

Vice-Chairman
(Ex-Officio)

Membtrs 
a (Full Time)
1 (Part Time)
5 (Full Time)
5 (Part Time) 
a (Full Tmw)

the country’s total requirement  of 
paper at 15.40 lakh tons for the year
1978-79 against the installed capacity 
of 14.96 lakh tons;

(b) whether the 8aP between the 
capacity  and demand  has  further 
widened; and

(c) what are the proiects now  in 
the hand of Government to augment 
the indigenous production of papers?

THE MINISTER OF STATE IN THE 
MINISTRY  OF  INDUSTRY (SHRI 
JAGDAMBI PRASAD YADAV):  (a)
The Task Force  estimated the total 
demand of paper and paper board by
1978-79 at 13.30 lakh tonnes and sug­
gested a target of installed capacity of 
1,500 lakh tonnes by 1978-79.

(b) According to the present trend, 
the demand for the year 1978-79 has 
been estimated at  10.5 lakh tonnes. 
The total  installed  capacity as on
1-4-78 was 12.65 lakh tonnes with a 
production of about 10 00 lakh tonnes 
during 1978. The marginal imbalance 
between the demand and the supply 
is due to  demand  having gone up 
sharply as a result of general improve­
ment in economic conditions, the pro­
gramme of adult education and uni­
versal literacy programme.

(c) The Hindustan Paper Ĉ pora- 
tion, a Government of India Under­
taking, is setting up an integrated pulp 
and paper mill with a capacity of
33,000 tonnes per annum in Nagaland, 
and two integrated  pulp and paper 
mills with a capacity of 100,000 tonnes 
per annum each  in Nowgong and 
Cachar Districts of Assam.




